FORM G

INVITATIONFOR EXPRESSION OF INTEREST FOR

M/S JAY AMBEY RICE MILLS PRIVATE LIMITED OPERATING IN AGRO INDUSTRY AT
MAINPURI, UTTAR PRADESH

(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process _for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN | JAY AMBEY RICE MILLS PRIVATE LIMITED
& CIN/ LLP No. PAN: AABCJ3460B
CIN: U15312UP2001PTC026143
2. | Address of the registered office Mandi Moti Ganj, Mainpuri - 205001, Uttar
Pradesh

3. | URL of website NA

4. | Details of place where majority of fixed Mandi Moti Ganj, Mainpuri - 205001, Uttar
assets are located Pradesh

5. | Installed capacity of main products/ services | NIL

6. | Quantity and value of main products/ NIL
services sold in last financial year

7. | Number of employees/ workmen NIL

8. | Further details including last available Details can be sought by emailing at
financial statements (with schedules) of two | cirp.jayambeyricemills@gmail.com
years, lists of creditors are available at URL:

9. | Eligibility for resolution applicants under Details can be sought by emailing at
section 25(2)(h) of the Code is available at cirp.jayambeyricemills@gmail.com
URL:

10. | Last date for receipt of expression of interest | 08.04.2026

11. | Date of issue of provisional list of prospective | 18.04.2026
resolution applicants

12. | Last date for submission of objections to 23.04.2026
provisional list

13. | Date of issue of final list of prospective 03.05.2026
resolution applicants

14. | Date of issue of information memorandum, 08.05.2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans 07.06.2026

16. | Process email id to submit Expression of cirp.jayambeyricemills@gmail.com
Interest

17. | Details of corporate debtor’s registration NA

status as MSME

Babita Jain
Resolution Professional

M/S JAY AMBEY RICE MILLS PRIVATE LIMITED
Reg no: IBBI/IPA-002/ IP-N00321/2017-18/10926

AFA Valid upto 31.12.2026

Registered Office: Mandi Moti Ganj, Mainpuri - 205001, Uttar Pradesh
RP office: 35B/6 Madhokunj, Rammohan Plaza, Katra, Allahabad, Uttar Pradesh 211002
Email: jainbabitaO6@gmail.com , cirp.jayambeyricemills@gmail.com

Date: 24.03.2026
Place: Allahabad
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PUBLIC NOTICE

Notice is hereby given that the constitution of
partnership firm M/s B SA Construction
having Registration No. LUC/0007115 dated
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INDIA SHELTER FINANCE CORPORATION LTD.

Registered Office: Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-

-
-=2IndiaShelter

Home Loans |122002. Branch Office: B-3/10, Deekay Tower, Vibhuti Khand, Gomti Nagar,
Lucknow - 226010

SUB: Re-Call Of Auction Notice Under Rule 8(6) Published On Dated 28.02.2026

Account No. and Name of borrower, Descriptions of the property
co- borrower, Mortgagors /Properties

LAKHIMPUR URBAN COOPERATIVE BANK LTD.

Head Office : Awas Vikas Colony, Kheri Road, Near LIC,Lakhimpur Kheri (U.P.)
cal. (|iEd / CEQ) 05872—279040 / (FTAIGTT) 05872—272462
Customer Care No-: 05872—251000 email: headoffice@lakhimpurucb.bank.in website: lakhimpurucb.bank.in

FORM NO- 5
DEETS RECOVERY TRIBUNAL

6001 University Road, Near Hanuman Setu

T —r Mandir, Lucknow-226007
HLLKSVLONS000005132462 / |Description Of The Immovable Property/ Secured Asset : All that part and parcel of the bhimint B )
AP/10280910 250000 property situated at Gata No. 443, Vill- Ajanahar Kala, Paragna- Mahona, Tehsil- s ALE NUT'CE I fﬂr |I'I'II'I'ImeI|J|E Prﬂjer‘tﬂ (Area of Jurisdiction-Part of Uttar Pradesh)
MR./ MRS. SHEALENDRA BakshiKa Talab, District - Lucknow 226021 Pradesh, Summons for ﬂling EE‘P'}I' & ﬁ.FPEH rance
g TR ISHRA Notice under the Securitisation and Reconstruction of Financial Assets and Enforcement of by Publication
Date: 25.03.2026 For India Shelter Finance Corporation Ltd Authorised officer. Security Interest Act -2002 read with Rule 8(6) of the Security Interest (Enforcement) Rules 2002 ?S-ﬂ'hﬁ%n"s%%zgéﬁ TR TWRE RSO -
- i . . . . Tl - k 5
Place: LUCKNOW B The borrowers having failed to repay the amaunt, notice is hereby given to the under noted borrowers and the public in general that the Autharized the Recovery of Debts due to Banks and
'Em'F"h Housing | FEGD. OFFIGE: h Floor, Anbiteh Bhaan, 22 K. Meeg, New Deh- 10001, PH - 0012835711, 23357172, 25706414, Website : wiw prthossing com Officer of Lakimpur Urban Co-operrative Bank Ltd had taken possession of the following propertyiies pursuant to the nofice issued under Sec Financial Institutions Act, 1993 read with Rules 12
Tnance Limiien BRANCH ADDRESS: inter-alia at 3 rd Floor 1610/4 A siddhi Vinayak Building Civil Lines Kanpur -208001, 13{2) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 in the foliowing loan accounts with and 13af the;-“gula ﬂ;mg:lféﬂtﬁéﬁq Hiegggﬂw Tribunal
POSSESSION NOTICE (FOR IMMOVA = rightio sefithe sameon “AS IS WHERE IS BASIS, AS 1S WHAT IS BASIS™ for realization of Bank's dues plus interest as detailed hereunder. Origin al: A: Epp” et 5 No. 102212025
Whereas the undersgnad baing the Aulharised Offices of the PHE Housing Finance Lid, undes ihe Securitisation and Reconstrastion of Financial Assets
& in compianca of Rusa 87 1] of Enforcemant af Securily Interast Act, 2002, and i exancisa of powars cardemed uﬁ:lurs%hm 13012} read with Ruse 3 of Last Date of DEPQM{ EMD- 27.04.2026 Bank of India ‘-FEFS-I.IEI“I" Applicant Bank
tha Securily Interast |Enforcament) Rules 20602, Esued damand nodiced's an fie dale meationad against asch actound callng upon the respachiva - . i =~ i
berowatis o repay tha amound ss mentionad against each account within Erﬂ-:lsysfrnmlhe-:ialen‘:n::-:;efa:-.'da-‘.veufrene'_mt-::-.‘lhs said noticals. Date of Auction- 291{142325, 11.00 A.M, to 5.00 FM, Place- Head D'HICE, Kheri Rl}.ﬂd.‘ Lakhim pur Kheri Mr. Tushar Pratap Singh & Ors ......Defendants
The borrowen's having Giled b3 repay the amount, notice s hereby given fo he boerowarls and the publs in general thad the undersigned has faken To,
possesson of he properyies dascribed harein below in exercise powars confermed on himer under Section 135(4) of the sakd Azt read with Rule § of thia 8| Name of the Owner of the Property 1-Reserve Price |Money Deposit | Date & time of Amount O/s as | Encum 1. Mr. Tushar Pratap Singh (B ) 8 ¢
sait Rules on ha dates mentioned apainsi each account. ot . 2 . mir. lushar Fratap osin OfTowWer] oon o
The borower's in padiculer and the public in general is hareby ceutioned not 1o deal with the propertyies and any dealing wifh the prooediies will be Ny Account Description ofthe Mortgaged 2.EamestMoney) Method of Earnest | inspection of the | on the date brance Shri Virendra Prata gingh 494/140, Sarai
subgect o the change of PNB Houslng Finance Lid,, for the ameund and interast thereon a5 perloan agreemend, The borrawers' sttentlon is invited to Haolder propertylies 3. Last Date of property, 19.03, 2026 with Hasanganj, Mear IT Chauraha, Daliganj, Nirala
provisions of Sub-section (8) of Saction13 of the Act, in respect of time available, to radesm the secured asss, submission of Name. Contact No. | interest& other Nagar, Lucknow-226020
Loan Name of the Demand Amount Date of Description OF The . ' B RT ‘Brietr ; -
A:;umt 5 Emrn';-gn‘ﬂnr Hnnli:u Outstanding iji:;sﬁlnnJ Praperty Martgaged Ehl'll] EF&I:;;EBI’& :Eﬁﬂ_ﬁd :Eﬁ‘ Charges Eg;ggr;fil %fplg{;gsngnggn%tﬁ? lrs_qtg::;ﬂ .I,_Iigl I',1 351%3 ',Fat'
- mowenlsuarantor | Uate | | RO «InCredixe Uinonse Icer : - ’ ;
NHLIENP! | Mr Sanket Chaurasia 29-12-2025| Rs.1,58,17,691.50 | 20-03-2026 | A That Part And Parcel Of House Mo, 113340 Amount 2, Shri Virendra Pratap Singh (C-borrower) Son
1MBITSOTE Eﬂnrmwe Mrs Jagdish (Ripees One Crore Filty | iSymbolic} |4, Swaroop Nagar The Hidden Lounge, Near — of Shri Ausan Singh 4847140, Saral Hasanganj,
;IL ﬂgﬂm {:T-rﬁim ha"::r:lm o FLII.EEEH Lﬁfg?ﬂﬂﬁ”ﬂﬁ i‘;mg::hwuzl 55' ?D'erﬁdﬁ'i“mﬂ ?h:!. [r. I-gﬁn‘ 1 Principal Debtor / 1-0wner of the constructed building- R 24.60.000.00 RTGSMEFT 1 15.04.2026 R The Near IT Chauraha, Daliganj, Nirala Magar,
rrower) Mrs. Hajni f | . : (5q )., ' : R A 2 ; 00D, : « 15.04. 3
. 5,?:‘] | Cther's House, North — Sharma Nursing Hame, Mukesh Giri, S'o Jagdish|R/o Mohalla Teerth] opposite C-ooperative #intt & Other | iz not ; '
Due as on 29-0ec-2025 | South— House DFR C Nigam, Giri, Proprietor of Mukesh Charman Hotel Lakhimpur & Kheri- Rs.246,000.00 Bank Ltd to Ch i in the Et!':'"-"f-‘ noted Application, you are required to
PLACE:- KANPUR, DATE:- 23-03-2026 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD. General Store, Rio- Mohalia | The total area of the morgaged il ke 15-00PM Eurl:;pa:1 mﬁ. a;l-:urg- E|E reply |{1 Pa p;r E!rfg_udﬂk f!rﬂn'i'l ;n twc; sels all:rngltl with
APR CAPRI GLOBAL HOUSING FINANCE LIMITED| | |ioinpsicer  |iolowingboundarisaspertiesale| 27042026 | sccpnito, | 2 Wrs.Ractna| EVeL | inany | | BEough your, Gy, Buinorecd Bgerl, o ge
IGL(-)BAL Registered & Corporate Office: 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Guarantors: (1) Shn Anm |deed: Easi- Lane leading from the tmu.:m&ﬁ Bhardwa] 19.03.2026 way game el F'-.p-pli::an;: iyl cgﬂun?iyﬂl."duiy
HOUSING FINANGE LIMITED | ower parel, Mumbai- 400013 , Circle Office :- 9B, 2nd Floor, Pusa Road, New Delhi-110060 g:lr:;: Srfeslggr:llil:a:ﬁﬁg rLEmPIE1?§wE fséta:iuzl;ﬁh‘lf feet, Lriﬁﬁ Minimum IFHEEHH 7081003704 an‘:’;hz:g:zrue 3:&5 authorized agent after publication of the summans,
i e iLang JeA el NOTIPLANS: oh.ea | o AL S LULL hereafter to appear before the Tribunal on
APPENDIX IV POSSESSION NOTICE (FOR IMMOVABLE PROPERTY - : Int "| incredible | vESBOLUBGOL | rbhardwai@ and 1 pp . !
PENDIX IV POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) Punjabi Colony Gola, Distict feet: South-House of Wrs- GeetaDevi | 2o >0 | T8 akhimpur lohebank |posse- | |22.06.2026 at 10:30 AM. failing which the
Whereas, the undersigned being the Authorized Officer of Capri Global Housing Finance Limited (CGHFL) under the LakhimpurKnen | 35.304eet 16.000.00 b Drat uchbank.in as of he date | ssion Applicant shall be heard and decided in you
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of (2) Shri Anand Kaushal, Sio| As per the actual site: East- Lare| """ emand o el of the absence. !
powers conferred under section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand Sfl“'l Sura| Prﬁ*ﬂﬁh HHUSPEE'L leading from the lamphs to the staton) pay-order ) : nank Delite nggyﬁtm!ﬁih —
Notice(s) issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to g":: M Eha;l'._at "E“ '::!"9**"1 1.3'1[' feet: West- Lane 17.90 feat; Ea'ﬁlh::! at main ksl Lu-:lm?w !
repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower having Hr? E?il 'SUTIEL LaKTHmpur] Nodh - La'-"::"' 235 [EE“ Sauth - House s
failed to repay the amount, notice is hereby given to the Borrower (s) / Guarantor(s) and the public in general that the N ok tha beskch #ik ;fl:u*.fﬁ-G-iEa E‘“"'"E'ﬁ'm {EEtt', p
undersigned has taken possession of the property described herein below in exercise of powers conferred on him under where the defaulter has ::unEsI: r": cte?ﬂv;ulldin m:i{:il r: r!jui.al
Sub-Section (4) of the Section 13 of the said Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The taken the loan: Lakhimpur ares of 579.58 5I:E[uare feet is
borrower's attention is invited to provisions of sub —section (8) of section 13 of the Act, in respect of time available, to Urban Co-operative Bank mertgaged and secured in favor of
redeemthe secured assets. The borrower in particular and the public in general are hereby cautioned not to deal with the Lid., Gola Gokamath Branch, oo g2 o 2nd symbolic possession
property and any dealings with the property will be subject to the charge of CGHFL for an amount as mentioned herein :"5".'“' Lg:khlmpyr .I'{hen_ has been obtained by the bank-
o Tehsil Lakhimpur Kher
under with interest thereon.
S.. Name of the Borrower(s) Description of Secured Asset Demand Notice| Date of Date: 23.03.2026 Place: Lakhimpur Kheri Authorised Officer
N.| / Guarantor(s) (Immovable Property) Date & Amount Possession
1./ (Loan Account No. All that Piece and Parcel of Land and Building, 09-12-2025 | 20.03.0226 \. smEH AM Huusmﬁ HE'.'ELUFMEHT F"MHGE I:I:I LTD !‘ AXIS BAME LT, | Retail Lending and Paymemt Group (Local Office/Branch): Axis Bank Lid, 15t
53100000985603 the property bearing Arazi No. 1015, Rakba Rs. CIN: SS921DL2DTOPLC1I463 | Te: 41 126 212631 | w.shubham.co [ e e e o e
of our Pra_yagraJ Branch) 0.0143 Hactor, i.e. 143 Sq.Mtrs, Lagan 60Kh, 2748234/- | Shubham Corporate Office: Shubham Houss. 425 Udyog Vinar, Phasa ¥, Gunagram- 122013 Mavi Mumbai — 400708, , H.E'Eix\?emi Office: “Trishul”, 3rd Floor %Siﬂqlimﬁh“ifl Temple
Nijamuddin (Borrower) |Mauza Koraon Tappa Dhaiya, Pargana Khairagarh, Tehsil Koraon District Resgd. Offce 503-60, 6 Floor, Bloc-C Ansal Impera Towe, Community Cenir, Naraia Vine, New Dehict1012 LA LT s o L
Mr. Ashaphak, Mrs, _|Prayagraj, Uttar Pradesh - 212306, Bounded As:-East: Land of Rajendra & — \ A — E-AULTION SALE NUTICE *OR SALE OF IMMUVABLE PROPERTY
Fatheen Ansari,Mr. Rashid Others,Viest: 10 Feet Wide Road thereafter, Land of Rasiduinisha, North: Gal NOTICE N e UV
CoBorowery | oo South: alHohammed Serodl Notice is hereby given that the Branch office of Shop No. 2nd [ [ CtCm Zr oMt E e eler 0 the Sorawer(s) an|
- L Floor, Tulsiani Plaza, 118-A, M. G. Marg, Allahabad, Prayagraj, Guarantor(s) that the below descrbed immovable property is morfgaged/charged fo the
Place : PRAYAGRAJ Sd/- (Authorised Officer) Uttar Pradesh - 211001 (India), will be closed operationally w.e.f. | [secured creditor the physical possegsion of whech has feen taken by The Autharized Officer
Date : 25-MARCH-2026 For Capri Global Housing Finance Limited (CGHFL) the close of office hours on 25 June 2026 for the want of | |3 “No Recourse Basis on 10.04.2028 Tor ferorety of "‘_“_“'31?:_,,’  $86.60/- ml e Three
some better opportunities. However, Company shall continue to Lakh Seventy-Nine Thousand Three Hundred Eighty-Six Rupees and Sixty Paise Only) dues
Y as on J0.04.2021 with fuiure interest and cosis due lo the secured creditar from Gawri Rastogi,

render its services to its customers from 2nd Floor, 126B/2798,
Tagore Town, Allahabad, Uttar Pradesh - 211002 (India), Should
any member of public has further query(ies) in the matter hereof,
he/she may please contact us at our customer care, details
whereof can be accessed at www.shubham.co

{Applicant), Om Prakash, Ashok Kumar, & Mrs. Kusum Rani (Co-Applicant). Please reler the|
appended auction schedile for necessary defuls -

KNOWNENCUMBRANCES (IFANY) IMA
RESERVE PRICE {IMN RS, Rs. 21,07 973/- Twenty-One Lakh Seven Thousand|
ONBS) e Hunired Sevanty:Three Dan) T

e et

U3l SDelE A

. v e |

q punjab national bank BRANCH OFFICE:- ARMB : Lucknow

he mama jod can BANK Lponf MNear Kapurthala Chuaraha Aliganj Lucknow 226024
[Mob: NO. TO60D0Z7T 344 Email: csB2T2@pnb.bank.in

EARMEST MONEY DEPDSIT Rs 2,10,797/- {Two Lakh Ton Thousand Seven Hundred Ninaty-
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES Shuham Housing Deveopment Fiance Company LIt | e oo e B O0Pol e sk el

Sd/-
Sanjay Chaturvedi, MD

LAST DATE, TIME AND VEMUE
FOR SUBMISSION OF BIDS
TENDER WITH EMD

Place :- Gurugram,
Date :- 24-03-2026

Till 08.04, 2026 labesi by 05:00 PM, Axis Bank Ltd, 15 Floor,
G-4/5, B, Sector-4, Gomli Magar Extension, Lucknow, U.P-
226010 addressed to Mr, Mr. Shadledndra Bhainagar

E-Auction Sale Notice for Sale of Immovable/movable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcemant of Security Interest Act, 2002 read with proviso to Rule B (6) & 3(1) of the Security Intarest [Enforcement) Rules, 2002,

Notice & heeby given to $he public in general and in particutar fa the Bomower [3) and Guarandor (g} St the balow descrbed immowableimovable propery mataagedichangsd fo the Saoued Credior, the e —— M'[Hcm AMD VEMUE FOR|On 10,04 2026, between 17.00 A M and 12,00 Moon, with
corretruchveiphysicall symbokic pessassinn of which has been akan by tha Autharisad Officer of e Bank/ Secured Craditar, wiiba sold on " As mwhena i, *Asiswhatis”, and“Whatever thera is" on fhe diate a5 mentionedin the . e TR BT 3 Sk y PUBLIC E-AUCTION unkimited extensions of 5 minutes each at web portal
{abla herain below, Sor recovary of its dues diss o $ha Bank! Sacured Creditor fram fha raspactive boemowar (5) and guaranior |s). The reserve price and the asmest money depasit wil be Bs menfoned in the tabla bealow agsinst oAl U0 s o = Punjab & Sind Bank hﬂFHZ_HWW-hHE?W?mE-WTE EWEE_'D" *?“dﬂdﬂmﬂ!lgg’lﬂ
ihe rasoaciva praparies.  The barrower's guarartar's imortgagor's attention s invited to provisions of sub-section (3) of section 13 ofthe Actin respect of fimse availshle ioredeam the secured asseis, { e v | i . o b et} cantaining e-awction bid form, eciaration elc., are available

§ in he wibsite of the Sarvice Pravider s mentioned abova.

EEH_EEUL_EQF_ _'ﬁ'-LE__'DFTH_EE_E_EU_ﬂ_EEAELE_EJE TLES SRPRYE SW G IO I SCHEDULE-DESCRIPTION OF PROPERTY:- All Such Pieces O Parcels Of A Diverled

o ; ; = Branch - 78/56, Latouche Road, Kanpur - 208001 He:}-iiifwnm Property Admeasiing 64,00 50.m, Situated At Residential Curn Commercial

5| HameoftheBranch Description of the Immaovabls A)Dateof Demand Motice A)Reserve Price Dhatal [eefail of the E Mail: k0011@psb.hank.in #i'-:"dll.lng' Mféhrarl_:;ﬂ 5-;.,r|;:-,nr.l||n,ar: [ 53%_.};;;; Ward mrl 14 };||ad5|;lglr_|r:|:5trg1 Lr_,qmné_-rlu rL:| :,5-4.-1!;'-511 Ini
My Hama of the Account Properties Mortgaged! ufs 132} of BARFAESIAct 2002 [ [Rs. inLakh) Time L= APPENDIX IV - POSSESSION NOTICE (For Immovable Property) Huilseameﬂadh;;;:}'ar?{\'egﬁ éc‘:‘:il ‘!'-I-:lrr[: ErHJugéctl?Eheré, E"'I:'I'Eﬂ_l r:LEsa EIFEh?u?%haiiLr-
Name & Address of the Owner's Name BiOutstanding Amount e-Awction | brances Whereas, the undersigned being the authorised officer of the Punjab & Sind Bank under the For detailed terms and conditions: of the sale; please refer ta the link provsded in the secured
Borrowers! Guarantors/ [mortgagers of propertylies) EJEMD [fasidate | knownto Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act creilar's ﬁ'rll!:hfle i.. hittps:fwww.axisbank. com/auction-retail and the Bank s approved service
C)Possession date (u/s of submission of the 2002 (54 of 2002) and in exercise of powers conferred under Section 13(12) read with Rule 3 of i DT IR, TR Jﬂ:ﬁiﬁﬁﬁ“&ﬁ"ﬂ' ;gjﬁ%ﬂﬁgﬂﬁ'ﬁ{fﬂ indial

All that part and parcel of the 1341 of SARFAESIAct 2002} | EMD) Secured the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice Dated 08-05-2025 Private Limited at their wed portal hitps:iwww. bankeauctions. com '
2 0 i c For any ather gssiztance, the imtending biddars may contact Mr. Shailedndra Bhatnagar, Mobile.
property cansisting of DjNature of Possessian ¢].Bid Increase Account :awl?g ﬁ:&?‘;‘r&w&f?ﬂ"mms PROP. SH. PINTU SAHA S/0 SH. SHIBU CHANDRA SAHal  [Hic 3 7 zusanon. Sheilendra. Bhstmegar@arichank.com Authorized ofier of v Bark
(Physical /Symbolic/ amount Creditors : ey X during office hours from 10 a.m, to 4,00 p.m.
constructive) 133, VIDYARTHIMARKET, GOVIND NAGAR, KANPUR NAGAR-208006 MM. 9005776575 Date: 25.03.2026 Place:- LUCKHOW Sd/-, {Authorized Officer}, Axis Bank Lid
2. SH. PINTU SAHA S/O SH. SHIBU CHANDRA SAHA, 133, VIDYARTHI MARKET, GOVIND — - ' - - -
Emd Submission : Account No. 827200317118A IFS Code PUNBOB2T7200 NAGAR KANPUR-208006 MM. 9005776575
Nodal Officer: Sh. A.P. Misra Chief Manager, ARMB (Lucknow), Mob: +91 7060027344 f‘TS":%T;rTaJté’L;A $/0 SH. SHIBU CHANDRA SAHA. 133, VIDYARTHI MARKET, GOVIND POSSESSION NOTICE

s | [A) BO: HS Market, Bahraich All Part and Parcel of Residenfial Propery NAGAR KANPUR-208006 MM. 7388532176 Wheraas, the !.znde;signec! ’neing ghe Authonzed Officer of Asset Reconstruction

(BJAccount: Mis Brijesh Enterprises being Houss No- 2300154 admsg area 185.87 Al 20.01.2023 AJRs. 69,01,000/- 2.SMT. MANJU SAHA ALIAS MANJU RANI SAHA W/O SH. SHIBU CHANDRA SAHA, 133, | | Campany (India) Limited acting in its capacity as Trustee of Trusts mentioned in

(ClBioerawer: Ws Brijesh Enterprises sqmt (2000 sqft) situated al Mohalla Qazipura | gy ms. 162,24, 435,47 17042028 UGN SO AR S AN ATBI0 S AL S B TiEsi _ the table under the Securitisation and Reconstruction of Financial Assets and

Addrass (1) Address: Peepal Teaha, Kachehri Road, | (South). Pargana, Tehsil & District ~ Bahraich to repay the amount mentioned in the notice being Rs.16,35,253.30 (Rs. Sixteen Lakh Thirty | -} 20 eamant of Security Interest Act, 2002 (54 of 2002) (“said Act”) and in exercise

H I-.':il" I:hlm E I. ' L".l F| ﬂ':l ';h PIH E'Ir-l IE':H a5 parunrenstered will deed dated 07 -02-1 985 a5 an 3]-1 E.El::lz:;_ll B, Re: E|g:1-.r--'1 Doi- Five Thousand Two Hundred Flfty Three and paisa Thlrty Only) as on 30.04.2025 + Interest g i X . +

ear Gurudwara, Bahraich, Uttar Pradesh, PIN-271 P g I . U : 16.04.2026 T1.00 AM | Known and Future expenses w.e.f. 01.05.2025 and other expenses within 60 days from the date of | | Powers conferred under Section 13 (12} of the said Act read wilh Rule 3 of the

[2)Gonda Road, Agrasen Chowk, Bahraich, Ubtar ;mc:jt:l ?J;j I':'I1rs~;3u &hﬂf:ﬁ@ﬁgmln interest and othes : o receipt of the said notice. Security Interest (Enforcement) Rules, 2002 (“said Rules”) issued a demand

Pradesh, FiN- 271801, Proprietor: Mrs. Mamta Gupta E"“ ;;I f;t:"":l':;‘lr uu.hhlim Guﬂar chares; lese recovery to nEumbrances The Borrower(s) having failed to repay the amount, notice is hereby given to the Borrower(s), nofice, calling upon the borroweris), the guarantors and the mortgagors to repay

Morigonor £ Gusramas Wr Bvjesh i Guptal | poteted by e Cout of Dt Jiger | itamy, e, | S 1000000 descrbed herein below In sxrcse of powers conare on him reer Sub. Secton ) of| | 2 meu ekl otatict et meriose e tble bslow

" v i 1 J i | - JI' 2

Late Dinesh Kumar Gupta Bahraich vide its Order dated 23-02-2008 n 01.01.2023 04.00 PM Section 13 of the Act read with Rule 8 of the Security Interest Enforcement Rules, 2002 on this the Vhebomower/ gu?mnmr{sllmmgagﬂﬁ%' NI elea Vo repay e EEi:d_EII'I'IDUﬂtE.

both Address: (1) House No. 230154, Mohasa Gazipura | R-M.C M- 298/2005 (Brjesh Kumar Gupla & ; 19th day of March of the year 2026. notice is herely given ta the bomowerguarantor(s)mortgagar|s) in particular and

{South), Near Lohiva Chauraha, Pangana Tehsd & District | Another ve Akhilesh Kumar Gupta & 3 Others). C) 01.05.2023 The Borrower(s), Guarantor(s) in particular and the Public in general is hereby cautioned notto | | the public in general that the undersigned has taken physical possession of the

Bahraich, Uttar Pradesh, PIN- 271801 Boundaries:As per Deet: -East - House of - deal with the property and any dealings with the property will be subject to the charge of the underlying Immovable Properiy described herein below in exercise of powers

(2) House Mo 1761122, Mohal Basheerganj, Pargana | Hardev Prasad; West: - Nala, North: - House of B} Symaoglic :’;“igP SR L L LT B g R 0 6 Ell 6] R;]Tft’e‘%zf"')-?’“ conferred on him/her under Sub-Section (4) of Section 13 of the said Act read with

: - . o H Prasad & Haldhar Prasad, South: - s. Sixteen La irty Five Thousand Two Hundred Fifty Three and paisa Thirty Only) as P . "

Eﬁlgg%ﬂfiiﬁbgﬁkuﬁgmﬁd?: 'E,II:;LF'_'IEE?%?]T H:;ﬂ HL:;Z Bl RS Sou on 30.04.2025 + Interest and Future expenses w.e.f. 01.05.2025 and other expenses thereon. S#Lﬁ;ﬁt?;zil?nﬁzrgeﬂwﬁs ISWHERE 15 & WHATEVER THERE IS BASIS

- - ' — ' : Description of the Immovable Property '
2| Bo: H 5 Market, Bahraich Lot No-1; Commercial / residential propery in Account The Borrower's attention is invited to provisions of Sub-Section (8) of Section 13 of the Act, in Borrower Name and Demand Notice Date Possession

Account- 1)M/S Gupta Enterprises Being Alc Na. | being Premises No, BF (part of Plot No, 213) | WS Gupta Enterprises & Lot na. 1 respect of time available, to redeen the secured assets. Guarantors; LAN; & and Amount Date

1857008700000741 & D072001B00242143 & admsg. 4050 sqft (376.39 sqmb) and| g yamal Shakhar Gupta he Description of the Immovable Property Trust Name

) Mr. Kamal Shekhar Gupta Being Afc No.|construction therson at 217 Min, Mauja Al AJRs. 134720000 117.04.2026 ina Allthe Partand Parcelof  :Shop No. 133 and House Built on it i.e. House No. 133, Vidyarthi BoHaune Rs 41,53,739.89/- (Rupses Forty One Lakh| 19-03-2026

00T X0ENC0022008 & 00T200080000004T Bahraich, Mohalla- Basheera Ganj, (near | _! 02 = the Property consisting of ~Market, Govind Nagar, Kanpur Nagar, Admeasuring 11.14 S Paras Mani Dubey & Fi‘ﬁr Thrise .Thnuls’nE: Seven Hundred

{3)Mrs Gupta Traders {A/c No- 185700870000085T) RamBa Maidan) Bahraich in the namea of Mr. B)Rs. 4,12,86912.10 | Rs. 13,47 200/ 11.00 AM Encumbrances Meter (Land Area for Shop) & 22.28 Sq. Meter (Buildup Area for g Dub ¥ g : T o

(4)M/s Gupta General Agencies (A/C No.|Kamal Shekhar Gupta Sio Mr, Shiv Dulare|  ason 30.09.2022, P—— ' Residence Built over Shop) in the name of Pintu Saha & Manju ARy | | Iy ine Ao Eihly e taise Uely) oe

185700870000538) Gupta as per Ragisterad Sale Deed No. 1787 |  |nleres| & olher charges, s t . . Rani Saha . . . l: ' = on 10-02-2025 along with fulure interest 3[

. s ; . o Details of TitleDeed(s) ~ :Sale Deed dated 10.12.2010 registered in the office of 20007510000253 & | the contractizal rale on the aforesaid|

Borrowers: 1): MIS Gupta Enterprises (Borrower) | dt. 13.09.1333 registared in the Cffice of SU0-| |age recoyery if any, we Sub-Registrar Zone- 1V, Kanpur Nagar on Book No. I, Vol. No 20007510000543) | amount with effect from 11-02-2025|

Address: Bishat Khana Ling;, Mesr Chowk Barzar, | Regisirar, Bahraich, Bounded by: East: Road; = : . 1, Vol. No. : Faid ] f L1 |

Bahvaich, Utlar Pradesh- PIN-271801 (Through Prog, | West: property of Mr, A Srivastava; Nosth: 01.10.2022 C)Rs. 10,000.00 | 04.00 PM S . Asmﬂ?ﬁg%g:dt;gges157to196atSI-N0-7281- Trust h-géﬂq_- 2'11324'3- together with incidental expenses, cost,

; ' T ' ' ) 1501272022 - : -1 NS [ - 17-02-

Ill'._l'[:lmal M'Eqmm““'jh"ﬂmmﬂ'ﬁj“m] propey of M"; Prakash Cupta. South: Plot of 0 ) bl : Onthe North by : Open Land thereafter 4.72 Meteri.e. 15 Feet Road — Er_]a HEEE:IE' allilo L ;

Address; 1, 582, Gudri, Near Ram Saran Temple District- | Mrs. Meena Srivasiava. _ Symbolic possession Onthe South by : ShopNo. 134 MMM : All That Piece & Parce! Plot i'-':.df‘!'rEEIEL}nﬂg Hbuulﬁ?.ﬂ_:l

Batvaich, Utlar Pradesh, PIN-271801, 2. Houss No-8€, [ Note: This property has mortgaged in AIC of Onthe Eastby: Shop No. 131 Sq. mir. Situated at part of Khasra No. 147 Mehalla/ Village Baraura Husainbr,

Mohaka-Basheerganj, Near Ramiia Maidan, Bahraich, Mis Gupta Enterprises. M/s Gupta Traders & &2 Onthe Westby : ShopNo.135 Ward Kanhaiva, Madhopur, District - Lucknow Herginafter referred to as

Uélar nrﬁ% Fa:-zrs ua_nfmrm. H‘Em mslm Gupl.: bl o bt i) Date: 19/03/2026, Place : Kanpur  Authorized Officer, Punjab & Sind Bank [l |Rlulo/lte/ <=1

waran o Mr. Shiv Dularey Gupta; Address: 1. ; ; it ' : : r .
§52. G, Neoy Ram Saron Tangl Diit Bahrach, | A2 Cominerial lnd & uidmg aveg. | 5 oq.00.00 FORM G Ruby Khan, Jubair | Rs. 13,12,758 47I- {Rupees Thirteen Lakh| 19-03-2026
Uitiar Praach PIN.GTA801. 2. Cio Bupta Tradare. 582 | 2 13 Sqmi. or 2487 sqft. being Shop No. ] I INVITATION FOR EXPRESSION OF INTEREST FOR Ahmad Khan & Abdul | Twelve Thousand Seven Hundred Fifty

tar , PIN-271801,, 2. Clo Gupta Traders, B2, | ogg (1.91 285, 287, 248, 289, 290, 21 at| B)Rs. 77.61.808 .31 Lot no, 2 M/S JAY AMBEY RICE MILLS PRIVATE LIMITED s '

Gudri, Near Ram Saran Templa District- Banraich, Uttar e / Gaffar Eight and Forty Seven Paise Only) a5 on

- - i - Mohalla- Stegiganj, Bishat Khana, Kasgar Gah 11.00 AM Knowr OPERATING IN AGRO INDUSTRY AT MAINPURI, UTTAR PRADESH (LAN - 049-05-2025 =) ith future interest at th
Pradesh, PIN-271801, Mr. Shiv D'_JIEFE? Gupta in the name of Mr. Shiv Dulare sio Late Badn as on 31-01-2023, AJRs. 1,18,83,000/- {Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of HECPO00005003450) sl r?l:lng WIH"“EI .:re Z;EIEE 4 ur‘Ef
(Guarantor & Mortgagor) Slo- Mr. Badri Maram Gupt, | yarain t Reostered Will Deed Entumérznces India (Inselvency Resolution Process for Corporate Persons) Regulations, 2016) . COIVIRIS. T, S W i o S |
; ' arain Gupta as per Regsler +interest + charges Trust - Arcil-Trusi- 1
Address, 1. Housa No-8F, Mohalia-Basheergan), Mear | e 4o g4 '02.14-1972. Bounded by: East; B) Rs. 11,83,300/- to HEL EVANT PARTICULARS rust - Arcil-Trus with effect from 10-05-2025 together with|
3 . . el - L - . : o 5 | i

?argjl'ﬂ E;";”.:,S”j"ﬂ' Uttar F'fzdﬁ'“-- P@_ﬂﬁ;ﬁﬂ":ﬂ- Shop of Me. Hukum Chandra Singh: West | 1658 recoveries if any, 6042026 | 0400 oy 1. [Wama of fhe corporate dedior along | JAY AMBEY RICE MILLS PRIVATE LIMITED | AN ',';‘;ﬁf:*j;f:ﬁ‘ﬁﬁ' ;%Sif;;ha’ge“*’l

- Lo neral Agencies, Kasger Gall Chowk, | pocy North: Road: South: Shop Mr. Shabbir Wl 01092023 - with PAN & CIN/ LLP No. |PAN: AABCJ34608 : :

Bahvaich, UP, FIN-271801 Ahmad i i — |CIN: U15312UP2001PTCO26143 Description of Property : All That Piece & Parcel Plot Admeasuring 33 Sq. Fi

Borrowers: 2): Aic Mr. Kamal Shekhar Gupta (Note: This property has mortgaged in AIC of C) 01.05.2023 CIRs. 10,000.00 2. |Address of the registerad office [Mandi Moti Ganj, Mainpiei - 205001, Uttar situated at H. Mo, E-1061, Secior M 1, Kanpur Road Yoina, Lucknow, Uitar

i?'“;::fum':;ﬂgms{gL:‘;;ﬁ:ﬂ":}“;ﬁ”ﬂrﬁ“ﬂiﬁ Mis Gupta Enterprises, Mis Gupta Traders (‘5= Pradesh Pradesh - 226008, Hereinafter referred to as *Immovable Property”

S ' & M's Gupta General Agency) 3. |URL of webgite A — . —

Narain Gupta, Address: as above, in Accaunt 4. |Details of place where majority of | Mandi Mot Gang, Mainpur - 205007, Uitar The borroweriquaranionis)imortgagor(s) in particular and the pubdic in generai

Borrowers: 3. Mis Gupta Traders, Address: 582, Near Ram Saran Temple, Gudr, Bahraich, Utter Ws Gupta Genaral fived assets are located Pratesh are hereby cautioned that Arcdl is in lawful possession of the iImmovable Property

Pradesh- PIN-271801 (Through Prop. & Borrower) Mr. Ram Kishore Gupta, Slo Mr. Shiv Dulare Agencies o (Installed capacsty of main products’ | KIL mentioned above and under Section 13{13) of the SARFAES| Act, 2002, the

Gupta) . Mr. Kamal Shekhar Gupta (Borrower/Guarantor & Mortgager) & (Prop. of Mis Gupta Al 21.10.2023 e 1 ; bormower! guarantor{s)/morigagor(s) or any person whatsoever, shall after

Enterprizas) S/o Mr. Shiv Dulare Gupla; both Address: (1) 582, Near Ram Saran Ternple, Gudr, B) Rs. 20,13,949 98/ i 'l]I.I:I.f_.‘.I[:.' iirld ..-amu.a L _maln_p_r-?ducts. HIL racaipt of this notice not transfer by way of sale, lease or otherwise deal with/

: e 5 ! L i 24U 13,8490 05 |s#rvices sold i last financial year | ; - ; : :

Bahraich, Uttar Pradesh- PIN-ZT1B01 (2) House No-8F. Mohalla- Bashesrgan), Near Ramlile Maidan, 7 TR e ot Rl wogmen - T alienate the immaovable Property, without pnor written consent of Arcil and any

A, 7, PRE-THG1, M, S Eidre Gugia Propriser A ?unuww uf My Sip GE.':'EH} .00 30-08-2023 + It B. |Further detalls including last available| Detalis can be sought by emalling at dealings with the Immovable Property will be subject to the charge of Arcil for the

Agencies) (Giiaranlor & Mortgagor) Sto Mr. Badr Narain Gupta, Address. (1) 582, Neer Ram Seran | oo ioce recoverins financial statements (with schedules) | i javambayrigemillsgmail. com amount as mantioned above alang with future interest at the contractual rate on

Tample, Gudri, Bahraich, Uttar Pradesh- PIN-Z71801 {2) House No-8F, Mohalla- Basheerganj, Near af two years, lists of creditors ang the aforesaid amount together with incidental expenses, cost, charges elc

Eﬁw; ;'::?1""-'3” Bafraich, LIF, PIN- 271601.(3) Address: - Kesgar Gall Chowk, Bahraich, Utter Pradesh, | if any, w.ef. 01-10-2023 ; E;"E?:ﬁ:[ﬂ ‘;';:'I::m e T T S FElTE The borrowers'/guarantors'imorigagors’ attention is invited to the provisions of

' . |Eligibility tor resalutsos i | Cetaiks ¢ Laght i i i :

Barrowers:4, Mis Gupta General Agencles, Mr, Shiv Dularey Gupta {ProprieteriMartgager) M. C)-23.04 2024 unides gection 25(2){hk of the Code Is] cr.igvambevicemlis@omal com the Sub-Section (8) n:nFE_e:tlnn 13 of the said Act, in respect of time available to

Kamal Shekhar Gupta (Guarantor) Address: as sbove. D) Symbollc passession siailabie at LIBL | redeem the above-mentioned Immovable Property.
3| AJBO:Bhinga, Shravast| All the panl and parcal of immoveabla property " :;:::r;;lﬂ TN IRRENR el inE.{lﬂ.m?E Piace; Lilcknaw Se Autiroed Offieer

: Bhinga, Shravas : - F ¥ A H.11.2024 : 1 : '

BjAccount-Mohammad Shaf in i farm of and and buiking siluated on part = gLt ol 71 | Date of i55ua of provisional Tt ol |1E.':I-1.EBEE Date: 25.03.2026 Asset Reconstruction Company (India) Lid.

C)Borrower:-Mohammad Shafi $/o Jaiil Khan of Gata 3288, 32003291, 32923203 B) Rs. 30.51.471.44 A} Rs, 34,33,000/- : 0 . prozpective rl}suILm_nn applicants | ) ., Asset Reconstruction EII'I'I'IPHI'I}' "“ 'l'ﬁﬂ:l Ltd

Add Vil Gadra. Post-Banthibws, Sitkahva, Sharavastl, | 320432053209, 33003301, 3302 3303, | {ason 31.10.2024) +interes| Nz 1e.|Lasl data Tor submeesion of |23-ﬂ4-2ﬂ‘15 =C || : il

27 3304, 3309, 3310 having area admsg. 2300 : . 11.00 AM objections o provisional list e CIN : UG5999MHZ002PLC134884, Website : www.arcil.co.in

AIE et 15! ' . i and alher hatges, | gy Rs 3,43, 3000 Erumbraccas 13.|Date af issue of final hst of |D3.05.2026 R

Mortgager! Guarantor - Mr. Azizur Rahman Slo Jalil | Sq. ft. (213.75 sqmt) stusied In vilsge! | . . judimeumalbtd = joss Registered Office: The Ruby. 10th Floor, 26 Senapat Bapat Marg, Dadar (Wesl),

Khan Mohalla Bhinga Dehat (Mangal Bhatla), e to T5 E-ﬂ;uq ’.Sgl;i-nf-i-ﬁi;u;:ﬁgﬂﬂ;r 108,05 2076 Mumbai - 400 0028 Tel.; 022-66581300

Adid: Vill- Gadra, Post-Banthitwa, Sithatva, Sharavasti | Pargana Bhinga, Disl. Shravasti owned by Mr. 01.11.2024 a5 16.04.2026 memorandurn, evaluation matri and Branch Address: 1st Floor, Plot# C 48, iznaa Tower, Vibhuti Khand, Gomti Magar,

Uttar Pradash-27 1831 Emur Rahman Sio Jﬂl: Khi:f'lsﬂ'lﬂ? Sale | mentianed in demand notica 04.00 PM requast far resolution plans to Lucknow —226 D10 Uttar Pradesh

el I'E"-:|I5-1E|'ﬁﬂ i [he olfice o b E.‘;IE-il'B-f T 04 02 2028 Elfl'lﬁ'l".:'ﬂi'l'l.! resalution an licants *
. 2 £ 2025 et LLAPOLINE TOSUINORN SRPHCATES i
g;:lgr ghra"'?'.at 'ﬂﬂl ﬂ%gsdznfm ; ":DE} i[E mpjuhz PraseEEan CiEn- 10080 15, |Last date for submission of resolution 07 .06, 2026 “"IMPORTANT"
018, Boundaries As per -East:Plata ymio |  |plans
Sadruddn and rosd 20R, West Flot of 16:| Process emal id fo submi | Cirp [ ayambayrica malls Egmail. com
Khairunnisha, North: Plot of Ninupama Singh, __|praEion Of intefest. | copy, it is not possible to verify its contents. The Indian
South: Bhinga Lakhmanpur main road W NG OF RO CONGL ¢ A Express (P) Limited cannot be held responsible for such

. Pt e -y . N T B ) . Eat Rl B e e oy registration status as MSME contents, nor for any loss or damage incurred as a

Brms & nnr ons:- The sa?snall EE'JEI|'?-:‘.E to the Tarms ,-;*:r':mla:-ns presc.-hm:n the Securily Interes! | T-::urteme!mllﬂ ules 2002 and 1o the ulzmrlg_ urther conditions, 1 i j'.;r:' result of transactions with companies, associations or
The prnqarnas are IJEII'IQ. snld_ on .ﬂ.s_ & wheare s, A;- iz what |27, and What&uqrmurﬂ i5 :»_ams. 2. The particulars of Secured .ﬂlfasms E[.‘.ﬂﬂl_flﬁd in tha_ SI::.’E-l!_m...hlﬂ harain ar'..-u:-'u.la have ke Pmm:h;:} individuals advertising in its newspapers or Publications.
bean slated to the best of the informiation of the Authorised Ufficer, but the Authorised (Mficer shail nol be answerabla for any error, r=1lsstater'.1:3r|« of omission in this proclamation.3. The WIS JAY AMBEY RICE MILLS PRIVATE LIMITED We therefore recommend that readers make
sale will be done by the undersigned throwgh e-auciion platferm provided at the Websie hitps:/fbaanknet.com . on above mentioned date. 4. For detailed terms & conditions of _ Reg no: IBBUIPA-002 IP-NBOI2112017-1810926 necessary inquiries before sending any monies or
the sale, please refer https:/fbaanknet.com . Er‘"_zjh?ﬁﬁﬂ?ﬂ AFAValid upto 31122026 | | entering into any agreements with advertisers or

STATUTORY SALE NOTICE UNDER RULE 8(6) & 3{1) OF THE SARFAESI ACT, 2002 i 3 - :‘E“!iﬁfﬂ.“d Office: "-13"":"”'-"' Ganj, Mainpun - 205001 “”“'f"f‘;ﬂml: otherwise acting on an advertisement in any manner
Date:25.3.2028 Pisce Lucknow e Ofce P Vs B S e nal janbavisti@amalLcom, s sysmbeyricsmils@amaicam | | WHAtSOSVT.

Lucknow

epaperfinancialexpress.comiy@ @ e O




